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MINISTRY OF ENVTRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 13th July, 2010 

$.0. 1662(E).—1In exercisc of the powers conferred by clause (b) of sub-section (1) of Section 12 and Section 13 
of the Environrent (Protection) Act, 1986 (29 of 1986) read with rule 10 of the Environment (Protection) Rules, 1986, thie 

Central Government hereby recognizes the laboratories specified in column (2) of the Table given below as environmental 
laboratories to carry out the functions entrusted to such laboratories under the said Act and rules made thereunder, and 

the persons specified in column (3) as Government Analysts for the purposes of analysis of samples of air, water, soil or 
other substances sent for analysis by the Central Government or the officer empowered under Section 11 of the said Act, 

for a period specified in column (4) of the Table aforesaid, and for that purpose makes the following further amendments 

in the notification of the Government of India in the Ministry of Environment and Forests, number S.0. 1174 (E), dated the 

18th July, 2007, namely :— . 

In the Table appended to the said notification — 

(i) for serial numbers 12 and 21 the entries relating thereto, the following serial numbers and entries shall be 

inserted, namely - — 
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" TABLE 

SI.No. Name of the Laboratory Name of the Government Analyst Recognition with effect from ! 

and valid up to 

m @ &) @ 

“I?  MJs. Horizon Setrvices (Environmental (1) Shri Kunal Manohar Nargolkar 13-7-2010t0 
and Safety), 39, Shyamsunder Society  (2) Dr. Archana Waykole 12-7.2015 B 

Near Mhatre Bridge, Pune-411033 (3) Shri Amit Anand Patki : 
(Maharashtra) 

21 MJs. Choksi Laboratories Ltd., 6/3, (1) Shri Sunil Choksi 13-7-2010t0 
Manoramaganj, Indore-452001 (2) ShriKavish Vyas 12-7-2015" 

(Madhya Pradesh) (3) Mrs. Shaila Deshpande . 

(ii) after serial number 81 and the entries relating thereto, dlc following serial number and entries shall be 
inserted, namely :— 

Sl.No. Name of the Laboratory Name of the Government Analyst Recognition with effect from 

and valid up to 

m @ 3 @ 

“82  M/s. The Energy and Resources (1) Mr. Anshuman 13-722010t0 

Institute, 6C, Darbari Seth Block, India  (2) Mr.R. Suresh 1272015 
Habitat Centre Complex, Lodhi Road,  (3) Mr. Ved Prakash Sharma 
New Delhi-110003 

8  M/s. Haryana Test House and (1) ShriM.L.. Dua 13-7-2010t0 ! 

Consultancy Services, 50-C, (2) ShriT.L. Mehta 12-7-2015 
Sector-25 Part-1l HUDA, (3) Ms. Deepa Sardana i 

Panipat-132104 (Haryana) ‘ 

8 M/s. Detox Corporation Py, Ltd., (1) Mr. Amit Renose 13-7-2010t0 

3rd Floor, K.G. Chambers, Opp. (2) Mr. Jitendra Khasakia 12-7-2015 ! 

Gujarat Samachar Press, Ring Road, (3) Dr. Bhavna Mehra 

Surat-395002 (Gujarat) . 

8  M/s. Thapar Centre for Industrial (1) Dr. Akepati Sivaram Reddy 13-72010t0 
Research & Development (TCIRD) (2) ShriJ. Nagendra Babu 12-7:2015” ! 
Thapar Technology Campus Post (3) sari Mukesh Agarwal 

BoxNo. 68, Bhadson Road 

Patiala-147001 (Punjab) 

[F-No.Q.15018/7/2003-CPW] 

Note :—The principal notification was published in the Gazette of India, Extraordinary vide number S.0. 1174(E), dated 

the 18th July, 2007 and subsequently amended vide Neotification numbers S.0. 1539(E), dated the 

13th September, 2007, S.0. 1811(E), dated the 24th October, 2007, S.0. 55 (E), dated 9th January, 2008, S.0. 428(E), 
dated the 4th March, 2008, $.0. 865(E), dated the 11th April, 2008, $.0. 1894(E) dated the 31st July, 2008, 

$.0. 2728(E), dated the 25th November, 2008, S.0. 1356(E), dated the 27th May, 2009, S.0.1802 (E), dated 1 
22nd July, 2009 and $.0. 2399(E), dated the 18th September, 2009 and S.0. 3122(E), dated the 7th December, 4 

2009 and No. S.0. 3123(E), dated the 7th December, 2009, S.0. 142(E), dated the 21st January, 2010, $.0. 619(E), 

19th March, 2010. 
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